1 Oral Answers

RAJYA SABHA

Thursday, the 26th November, 1987/
5 Agrahayana, 1908 (Saka)

The House met at eleven of the
clock, Mr. Chairman in the Chair,

ORAL ANSWERS TO QUESTIONS
Central projects in Rajasthan

*281. SHRI SANTOSH BAGRO-
DIA: Will the Minister of PRO-
GRAMME IMPLEMENTATION be
pleased to state:

{(a) the number of the various Cen-
tral projects in the State of Rajasthan
for which allocation of funds were
made during the Sixth Five Year
Plan;

(b) whether the entire fundy were
utilised;

(e) if not, the reasons therefor;

(d) whether any assessment has
been made about the escalation in the
cost of the on-going projects; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND
THE MINISTER OF STATE IN THE
MINISTRY OF PROGRAMME IM-
PLEMENTATION (SHRI SUKH
RAM): (a) and (b) According to the
available information, 10 Central pro-
jectg each costing more than Rs. 20
crores In the State of Rajasthan were
allocated fundg and these were fully
utilised.

{(c) Does not arise.

* (@) and (e) In regard to the on-
going Central projects each costing
more than Rs 20 crores, an assessment
made as part of the quarterly moni-
toring system shows that only one of
the projecty viz. Suratgarh-Bikaner
Gauge Conversion in the Railway sec-
tor is having 3 time-over run of 24
months and cost over run of 96 per-
gent.
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SHRI NIRMAL CHATTERJEE: Sir,
Q. No. 281 and Q. No. 295 may be
taken up together. Both are regard-
ing the same subject.

MR, CHAIRMAN: There ig a long
distance between the two.

AN HON. MEMBER, It is 3 quite
different question.

SHRI SANTOSH BAGRODIA: Sir,
when you say that the entire funds
allocated have been utilised, I believe
it also means that the projects have
been completed. If so, this is a great
achievement. If not, what is the stage
of completion of each project and how
much more time and money will be
required to complete these uncomplet-
ed projects?

Secondly, what was the ariginal
schedule to complete this railway pro-
ject, that is the Suratgarh-Bikaner
Gauge Conversion Project, what 1s
the reason for such an abnormal gelay
of two years and how are you going
to find the excesg funds' required? 1f
not, when do you think these extra
funds will be available tg complete
this project?

SHRI SUKH RAM: Sir, out of the
ten projects which were being imple-
mented during the Sixth Five-Year
Plan, eight were commissioned com-
pletely and two have spilled over to
the Seventh Five-Year Plan As 1
have already stated in my reply to the
main question, five on-going projects
are being implemented during the
Seventh Five-Year Plan. Three are
new projects and two are spilled-
over projects from the Sixth Five-
Year Plan. OQut of these five, in only
one project there is time overrun and
cost overrun, and the reason for that
is non-availability of the requisite
funds for the completion of the pro-
ject, Now the Railway Ministry has
given priority to the project. Accord-
ing to the information made available
to us, Rs. 1790 croreg have heen allo-
cated in the current financial year,
and this project is proposed to be
completed in March, 1988.
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SHRI SANTOSH BAGRODIA: My
first question has not been replied he-
cause out of the ten projects, only
eight have been completed. I wanted
to know what haq happeneg to the
other two projects. What is the sta-
tus of those two projects?

SHRI{ SUKH RAM. Sir, these two
projects are: Modernisation of the
Ajmer Workshop and Suratgarh-
Bikaner Gauge Conversion. Regard-
g the Suratgaph-Bikaner Gauge
Conversion, I rLave already made my
position clear. As far as the moder-
nisation of the Ajmer Workshop 1s
concerned, there is no time and cost
overrun, but 1t has spilled over {0 the
Seventh Five-Year Plan, I have al-
ready stated that the total capacity
for overhauling of coaches jwas 220
Now this capacity is beimng ncreased
to 350. So, I think this is going to be
completed within the scheduled time.
If you want information pegarding
when each project was to be|commis-
sioned and when revised estimate of
each Dproject was prepared, I can
supply you the list. I have|got this
information with me, but if I read it
out 1t will take some time.

SHRI SANTOSH BAGRODIA:
What is the role of the Ministry of
Programme Implementation. ..

MR CHAIRMAN. No, you
have asked two questions.

already

SHRp SANTOSH BAGRODIA: That
was only a clarification

MR. CHAIRMAN: No.

SHRI SANTOSH BAGRODIA: Sir,
I wanted to ask

MR. CHAIRMAN: Dr Sharma.

DR. H P SHARMA: Ong thing
which the answer makes clear 1s that
Rajasthan simplv does not exf%t as far
ag the location of Central prpjects is
concerned, despite three factors., The
three factors are: Rajasthan | 15 the
second biggest State in area; it has
strategic location and its aéuté vulne- .

LIRS 2 .
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In regard to part 2 of the answer,
which admitg that there i; a 24-month
delay and there 15 a 96 per cent esca-
lation in the cost, T have one question
to ask. First, you say that there is a
delay and then you use thig plea for
not accepting other projects; that un-
less we can finish the,previous pro-
jects, you will not take up the new
ones So, the State suffers on both
counts

An important principle 1s ysed in
the completion of projects. It is
accountabihty. Have you been able
to fix any accountability for such a
long failure n 1mplementation®

SHRI SUKH RAM: There is no
doubt that Rajasthan j; a bigger State
1in area and Rajasthan should get more
projects. I agree with the hon. Mem-
ber. But as far as the allocation of
projects 1s concerned, it depends
mainly ypon the natural endowments
in the State and techno-economic fea-
sibility. It is not decided gn State
basis. That is the reason and it may
be possible

DR H. P. SHARMA: So you mean
to say that that i5 the reason that the
State has not been able to get its
share?

SHRI SUKH RAM: Boit there are
effoits by the Planning Commission
to remove the imbalances 1in other
ways When the Centra] assistance ;s
made available {o the States, back-
wardness is taken into consideration.
Twenty per cent of the allocation is
made on the basis of the per-capita
income. This allocation is made 1if the
per-capita mcome is less than the
national income. There are certan
other Central schemes like the Dese.t
Development Programme and *he
Drought Pronearea Programmes which
take this into account, Then on the
recommendation of the Eighth Fin-
ance Commission, the backwardness
of the State has been taken into con-
stderation for allocaling the non-Plan
funds to the States. These are the
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Commussion hag been taking to re-
move the backwardness of panticular
areas.

The hon. Member has asked how
these projects are being expedited and
what 1s the role of the Government
of India to expedite these The whole
emphasis hag been to expedite the
implementation of these projects and
avoid time overrun, which leads to
cost overrun For that purpose, this
Programme Implementation Ministry
has been created which monitors all
the projects whick cost Rs. 20 crores
or more. This monitoring 1s done on
monthly and quarterly basis More-
over. the system of flash report moni-
toring has been introduced. It 1g the
most scientific system. Along with
this flash report, exceptional reports
are prepared in which the unresolved
problemg arc mentioned They are
sent to the admunistrative Ministries
so that they can take action on those
unresolved problems. Thus continu-
ous measures are takepn so that ad-
munistrative Ministries take sutable
action tg expedite the programme

SHRI P. SHIV SHANKER Mr.
Chairman, Sir, T would like to add
O]ﬂy ore gspact of 1. The hon. Mem-
ber was particular about asking the
question whether there was an un-
even extension of the assistance by
tha Central Governmert. In fact, in
the Sixth Five Year Plan, the outlay
for the State of Rajasthan wag Rs,
2,225 crores but the actual expend:-
ture was Rs. 2,134 croreg and the
Seventh Five Year Plan outlay is
Rs. 3,000 crores Many a State has
got lesg thap thig amount. Even today
theie are Central projects apary from
what my hon. colleague has mention-
ed. I think there are 10 projects
which are under impiementation at
thig stage.

SHRI VISHWA BANDH1TT GUPTA-
Mr. Chairman, Sir. may I know irom
the hon Minister whether the perfor.
mance of Rajasthan is comparable
with other Siates?” My hon. colleague
hag sl eady asked a question whether
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it 15 slow or faster or under imple-
mentation stage.

My second question 1s, whether any
of these Central projects relate to in-
creasing the water supply which is in
short supply in Rajasthan. As we all
know, )drought affects Rajasthan
more than other States

SHRI SUKH RAM: sir, this isg not
within the purview of this question.
This question relates to ‘the projects
in Rajasthan which have been set up
by the Central Government. I the
hon Member gives me a separate
notice then I will give a reply to 1t

SHRI BIR BHADRA PRATAP
SINGH: Mr. Chairman, Sir, so far gs
on-golng projects are concerned, can
we afford 4o have cost overrun to the
tune of 96 per cent? Practically it
may be 100 per cent In view of this,
may 1 know from the Minister what
drastic steps he proposes to take to
save the projects from becoming con-
tractors’ and engineers’ paradise”

My second guestion 18, may I know
from the hon. Minister what 1s the
Planning Commission’s assessment of
the total cost overrun of the projects
during the Sixth Five Year Plan?

SHR; SUKH RAM. Sir, the gques-
tion relates to the projects in Rajas-
than If he wants to know about the
total cost overrung of all the projects
in the country during the Sixth Five
Year Plan, then, he has to give me a
separate notice for that

SHRI BIR BHADRA PRATAP
SINGH. In your reply you have men-
tioned that the cost overrun ;s to the
tune of 96 per cent.

SHRI SUKH RAM. If you have
heard my earlier answer, 7 made it
clear that this delay was on account
of the non-avatlability of the r=quisite
funds for this project and now 1t has
resulted in cost overrung of 96 per
cent. That 1s unfortunate we agree,
But on account of certain financial
constraints, 1t was not possible to pro-
vide adequate funds, Now, the Rail-
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way Ministry hag given priority to
this project. As I told you, Rs. 17.90
croreg hag been allocated in the cur-
rent financial year for this project.
It is going to be completed in March,
1988,

|

SHRI JASWANT SINGH: Mr.
Chairman, Sir, Rajasthan is, perhaps,
one of the very few States where I
would like to say, without erntering
into any controversy about the metho-
dology of the statistics arrived at, in
fact, by the Government’s pwn me-
thods that our poverty level have ac-
tually risen between the two Plans.
If 1 ask about that the Minister will
say it is not his portfolio and he
would need a separate notice. There-
fore, 1 ask specifically about Rajasthan
canal renamed as Indiryg Gandhi canal,
What is the difficulty standing in the
way of the Central Government from
taking 1t over as a Central project
and completing it whereby a great
many difficulties of Rajasthan would
be obviated?

SHRI SUKH RAM: sir, the Indira
Gandhi canal in Rajasthan is a State
project and the State is going very
well. This year also, if I remember
correctly, about Rs. 15 croreg have
been additionally allocated for this
project out of the drought relief fundg
and out of the border area programme
funds, Rs. 15 crores

Ag far as the Rajasthan projecis are
concerned, my hon. colleague hag al-
ready made 1t clear that in addition
to the five on-going projects which
are located specifically in Rajasthan
there are certain other prejects which
are inter-State in character and they
are HBJ pipeline, Rihand transmission
lines . (Interruption).

SHR; JASWANT SINGH: Sif, the
information given by the hon. Minis-
ter is admirable but it {s unsought.
What I had asked for was: what
stands in the way of the Government
of India to take over the Indira Gan-
-dhi Canal Project as a Central project
and complete it quickly? The rest of
it ig verbiage which he can lay on the
Table of the House

[ RAJYA SABHA ]
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SHRI SUKH RAM.: Sir, I am not
aware whether there ig any request
made by the Rajasthan Government
to the Government of India to take
over this project. (Interruption)

SHRy JASWANT SINGH. Is that
the only difficulty? Because there is
no request from the Rajasthan Gov-
ernment, therefore, the Central Gov-
ernment is not doing it. Is that the
only difficulty?

(Interruptions)

SHRI SUKH RAM: Sir, in the case
of projects which are being imple-
mented by the State Governments, we
do not interfere jn their ‘functioning
but 1f the Rajasthan Government
makes a request, we will definitely
consider it

SHRI B. SATYANARAYAN RED-
DY: Mr. Chairman, Sir the hon.
Minister while replying to this ques-
tion said, so far as the ongoing projects
are concerned, there is a delay in im-
plementation due to paucity of funds.
We have been hearing thig answer in
this House for a number of years that
due to paucity of funds, no projects
are being completed in time and there
is a cost escalation of a project by 50
times or 100 times. I do not know
why Minister says, how priority has
been given, I would like to know why
thig priority has not been given earlier
and why it is being delayed. This is
a lapse on the part of the Govern-
ment not to take these projects 1n
time. These projects are very essen-
tial for the life of the nation, for the
life of the society and they should
have been completed in time.

SHRI SUKH RAM: Sir, it jg wrong
to say that projects suffer on account
of non-availability of funds. It is
only in rare cases that flow of funds
is not adequate. Otherwise, in 31l the
cases which we are scrutinising, moni-
toring, there is no problem of flow of
funds Bul in certain cases, there is
a problem. As far a5 the Railway
Ministry is concerned, there afe pro-
blems. If you kindly hear me, you
will appreciate the problems In the
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Railway Ministry particularly, there
are demands for starfing new railway
Imes and due to the financial cons-
traints in respect of some projects,
commissioning date and other things
cannot be given. Out of the funds
made available to the Railway Minis-
try, they have to distribute those
funds amongst a number of railway
lIines So, 1t 15 not possible to com-
plete railway lines on schedule. (In-
terruption) In the Railway Ministry
particularly, for starting new lines,
there are problems gnd it is not possi-
ble to allocate funds which are requir-
ed by the Raillway Ministry te com-
plete those lines in time.

SHRI B SATYANARAYAN RED-
DY: We sought information 1n respect

of ongoing projects and not on new
lines.

SHRI SUKH RAM. Sir, I have re-
plied about Rajasthan and here, only
one project is delayed gnd the rest are
on time and there is no problem of

cost overrun and [ have given the
reasons for that also.

St WA AW gaR: awle
WgEA, ¥ &F I H wAT HeA
S 7 10 FN 7 gfensam &7 oo
fEar & 1 QgTURAT IwT & g
= qfeatsamt & at § «€eqe
gm afegar  TfE Ia% arsawn & g
9% @Fq & fa gw § R ofc
Frsamat § fra fer 3 @ g1 v aE
A o far gz arIe gama
AAFQ F 7y

gax 4 sTaar wrEat g fr g
fafr) & g9 Wy gEneEw
fafrdl &1 i F1E gfgerQ gar @
< g7 qfcaismmdi F1 gt &7 F fad
FAHT wief o BT § o1 e el
=T HTE G~ Fal ATGT § AT gEFAH
gfoe ¥ ITHIEQ@ | w1 gEaFER G
srar & arfr 3@ fe=r ) @n fFar s
g5 ! oar fr Saaee S F 9w faar |
TFEATT F W F gdary feafa
REy gU yrafawaAl #1 W WO

- e =T T oA 2T T
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AT FHT qfedqismT § F19 ¥ w8
ferre ol @ safaae & oo g9,
78 7 ) AEIET § AT SRR

ot gETw : mwEly o, oar
% &g f£ = Ne1d S adxw
gt qama Tifvefeor ac @
I3y A AT T QTR way
g4 0 & HITF Tqar SATET 79 GV
g1 36H fmse g@lge &1 w8
g RET R | UE W ¥ gE & sawl
9% w9 &7 a&l fgar 0 wswtE
F for gt ) offissm ge
gifgy 5@ fo¥ 9 wisdn wwe A
gee § WL IEE JT U gt
N Tywwed s R TS TS g
f7a g w=ar § JawT FET @R
S TRw M & fod g5 Sqmsg =T
<@ § e N AT UTEAR WHIT H)
&R ¥ FTE O Wig € WA M, 4§ qF
gaia e am & fay gew W wew,
fort gat & s fw ) sie £ gmia
oA a7 IEFT AN cerfRT FH@A
famfufeas @

SHRI A. G, KULKARNI: The Minis-
ter said that cost overruns are there,
to the tune of 96 per cent, in respect
of only one project in Rajasthan. Dur-
ing the last two weeks the Program-
me Implementation Committee has
brought out Rs, 200 to 255 crores as
cost overruns on Rs., 20,000 crores.
So, taking into account the factor of
wasteful expenditure which ultimately
reflects, after the completion of the
project, on the per-unit cost of the
project, will the Minister for Planning
please assure the House that the stra-
tegy adopted in the case of the vari-
ous plans at various stages will be
so businesg like that the implementa-
tion will be quick and the fruits of
such projects flow to the population
for which they are undertaken? Un-
less it is done, such type of cost over-
runs ultimately -waste the country’s
resources which are very scarce and
for which we are clamouring to have



11 Oral Answerg

SHRI SUKH RAM: Sir, the con-
cern of the hon. Member is guite
right and ths 1s the reason why the
hon. Prime Minister created the Pro-
gramme Implementation Mmistry
order to cnsure that the projects are
expedited and that there is no time
and cost overrun For that purpose,
as I have already mentioned, a flash
1eport  monstoning  system  has  been
introduced which is the most scienti-
fic and in which documents with ex-
ccptional reports on resolved problems
are prepaied and the Implementing
Ministry or the implementing authori-
ties are forewarned as to the prob-
lemg which are going to be faced
during the next five or six months so
that they may prepare themselves
for resolving those problems. Then,
in addmon to that, task forces are
deployed so thai the inter-ministerial
problemg are resolved. As far as the
implementation  part is concerncd.
that is the job of the Implement-
ing Ministry. Our job is to iden~
tify the causes, the reasons, lead-
ing to delay and cost overruns, They
are monitored every month and an
awareness is created about the weak-
nesses or shortcommgs in the mile-
stones which are fixed for completion
of the project, Ang there is a regular
pressure put on the implementing
authorities so that they achieve the
milestones or the targets which have
been fixed. As far 455 accountability is
concerned, a new approach has been
adopted now Those chief executives
responsible for the implementation of
the project are posted in such a way
that thev remain in service even after
two or three vears of their tenure so
that accountability can be fixed. These
are the steps taken hy the Govemn-

ment,

SHRI A, G KULKARNI- My ques-
tion has not been answered completely
in the sense—you will appreciate—.
just as a doctor is given a pathologi-
cal laboratorv or an x-ray unit, the
Prime Minister hag given him the
nortfolio; the doctor is the implemen-
tation Ministry You cannot say some-
hody else is not doing his job. For
heaven’s sake, you have a dquty 10 en-
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sure that the pathological Iaboratory
and the X-ray umi are used for the
purpose for which they are intended.
Have a special cell. You cannot simp-
ly say that the laboratory 1s  there
and the doctor is the implementing
authority Then who are you? Are you
only a nurse?

MR CHAIRMAN. Accordingly he
1s a bad pathologist.

SHRI A G KULKARNI They
have wasted Rs 20,000 ciores. Who
1s responsible for 1t?

MR CHAIRMAN: Next .

SHRI A G. KULKARNI Let them
reply. Why are you gomng to the next?
He 15 here for replying.

SHRI SUKH RAM' We prescribe
the medicine and the medicine has
to ke given by the doctor.

st Azay fiwg Farft ngeT,
MANT waefy ol § F_ a8 wimAr =igar
gfr AFEqd § AT 5 T W03 qfeaqrs-
AT YT A A T IF HBTHEF
6 T i< Y AFRT R WA
qfcfism™ wra-grs @ g fa5 g%

FTE -q~1 3T % are F afqiveg
Ftr # r F fa=gic g £, fo ov
il Fa‘a-{ wE I Y gEd

I35 w D &RAT F gAT F f= TSen T
BN WISFT WITC g w7 qF G
FXAT 9T <gr ¥ 1 od) feufs § Thee
i) Qwr‘rsrrrw?arf 75T wE & e
starhs o) grIT WY qeer sEae
fag s & ¥gr fF ¥z qeaEre sawy
79T §T ¥ 2 gfewf) wrses #y
FUNT 77T T & a7 FAT 7Y-
FIT T AT A TN 207 ¥ Ao v
FET FT g FM ¢

WMogeTm : gwmefs o, @Y
qr7% a'wa'ﬁag‘r T4 & 7 ¥ @
FGT TEEFN, AT AR @nd,
AT tqer UT wanqEw, wowd

’a'r AR, TEARSTUE I TeRT
T A, q’*m -HFTRC W FANA,
era-vr‘rzaq'«' »TToT o} o} o trF:,z-
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o1, ®WE T oq 9 glqE g
2, Q9 ¥ F-91° FIE | IHH
9 IUGANT F AT W50 T-JETE-
THEAL MF FigH AG g A
W3 48T G¢T g | HAE S,
SET & F gfee mgl gk &1 mawy g
ITE stgT % feqr war @ oweaflg
HIET o IAFT oAl FOO7 | .
sft waf  gofadw o awihy
S013A, sgr aE W F Miswe w5
(A& 9T & 50T § T3 qdi A
4 JEE AT H Il WET § W< M
gAYy mrgd & SRA fay el
AL F A TG R AT TAT I IFH
ag 31 AT F) 25 Afawy W) wfer
R EC QT | yIOAY, 3% REN Y
ST UTT-HAT ATHAAT F GiT 357
&, a7 57 fqa-faw G ¥ 29 [y
358 @ T owd) wgRn § wg s
g g B8 o waiaa § owifan sa-
T F Ty Fr ) g ;A FE IuF
T H 25 gfswa N gafe 4 =x
7T & WM At 9t # 39 1A
& Ag Muaqi] fvr wafy aw zg
I ¢ quw | INF fEY T
gmAIRems  fafasdl @ ga =y
WITET I wgdl & 5 gaw g
ET @A # aa.w At F agse fwar
ST HTET &

1!

fN omAw . Aqmfy s,
THWWR AT AW HFIE Al
31 & Taw fa¥r 9 wav & Mferd
ot f5 aflwa &1 5uAr wear a0 R
(samenw) © a1 Fg W B oo fad
HAT | Afeq § 17 AT g7 A0a T -
Aema fafeed) &1 @ ¥ ST g
T A ag 3@ ATwT H & ST A
¢ TmARdwd &1 g (saE-

i—‘l

st Tq HAGA fag : AGF Ty
Tq & FIT AfE (o)
MR. CHAIRMAN Now, Prof.
Chandresh Thakur
SHRI N, E. BALARAM: Sir, we

have already spent aboug thirty mi-
nules on one question... (Interrup-

tions) . -

[26 NOV. 1987 |

10 Questions 14

PROF. CHANDRESH P. THAKUR:
Sir, the Ministey has, in his reply,
talkeq about cost and time overruns.

(Unterruptions) . There s also  the
related gquestion of underutilization of
allocated funds, certainly at the State
levels and also some what at the
Central level 1 think the Planning
Commuission has a Department of Eva-
luation and Monttoring which has been
working for quite some time, In ad.
dition, the honourable Prime Mints-
ter has created g new Department,
the Department of Programme of Im-
plementation My curios1ty is whether
there 1s any overlap, complementa-
riness, or whether there i1s competi-
tive evaluation anqd monitoring a5 a
result of these dual agencies.

The second part of my question is
whether there is any way to find out
what the final outcome is of these
monitoring and evaluation reports in
terms of improvement in operational
efficlency?

SHRI SUKH RAM: Sir, there 15 no
overlapping between the Programme
Implementation  Ministry and  the
Diviston 1n the Planning Mimistry The
Programme Implementation Ministry,
as I have already made clear, moni-
tors all these projects, Central pro-
jects, whereas in the Planning Com-
mission, a review ig made when there
are annual discussions with the State
Governments Now the mnputs are
provided by the Programme Imple-
mentation Ministry anq the Planning
Commission is taking advantage of
these inputs and there are more poin-
ted discussions on them and you come
to know which ,re the problems
which have to be resolved And. Sir,
with regard to the second part of his
guestion . Mr Thakur, what vwas
vour second question? -

PROF. CHANDRAESH P. THAKUR:
It is about the outcome of this moni-
toring in terms of operational effi-
ciency,

SHRI SUKH RAM. Sir I have al-
ready made it clear that there ia this
awareness which has been created
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and pressure hag been gerierated on
lthe mmplementation authorities.

MR, CHAIRMAN: Yes, Mr. Nirmal
Chatterjee. c-

SHRI NIRMAL CHATTERJEE:
Sir, my question will .be 5 pointed
one and I would hike the senior Minis-
ter to reply to it. -

LT A

Sir, even cost escalation 13 no cost
escalation  because prices are rising
all round. My question, therefore, is:
What 1s the real cost escalation and
what 15 14 due to? Is it because of
the fault in formulating the projects
at the mmtial stage itself like showing
a project as costing abou; a hundred
ciores whereas it would cost more
ang which would not he accepted?
Is it due to this kind of an approach
that thig cost escalation takes place
and not necessarily due to price rise?

Secondly, Sir, there was the ap-
proach not to spread your resources
thinly. Is the Government going back
on that? In other words, are they
content with spreading the resources
thinly? Thirdly, is the Government so
soft that the pressure of different
people does not permit you to enter
into ‘zero’ budgeting?

SHRI P, SHIV SHANKER: Taking
the latter part regarding the spread-
ing of resources, there ig no change
so far ag this is concerned. Regarding
the earlier question with reference to
the cost escalation, I quite concede
that when once there is time overrun
and then the project is not completed
within time, it does get affected. So
the inflation in future has also to be
taken into consideration. It does hap-
pen. I do not deny that, But there are
varioug causes for it. I would not like
to narrate them becausg these are
quite a lot, but I can place them on
the Table of the House so that the
hon. Member can go through them
at hig leisure.

MR. CHATRMAN: Next question:
282 Hon Member absent. (Interrup-
tions) . -
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*282. [The questioner (Shri Naresh
C. Puglig) was abseni, For answer,
vide Col......... infra].

ot T yEaw fEg AT
FrE Qg7 IWEE FETEA gl AR
Tefgd &1 @@ JET & A,
(sEum) AR FE HIE 9% % o
qET wAT A H FA F FAR]
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MR CHAIRMAN: During the Ques-
tion Hour, there can be no point of
order. Kindly sit down.
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Question No. 283,

Setting up of projects for electromic
switching system and VCR in Punjab

*283. SHRI HARVENDRA SINGH
HANSPAL. Wil the PRIME MINIS-
TER be pleased to etate:

(a) whether there ig any proposal
under Government’'s consideration to
set up an Electronic Switching System
Project and a Vido Cassette Recorder
Project in Punjab;

(b) whether the Punjab Govern-
ment have urged the Central Govern-
ment several times to set up these
projects; and





